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      & 
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Maatangi Jewels Pvt. Ltd., 
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Complex, Jeoni Mandi, Agra-282004, UP 

Vs The PCIT-1, Agra, UP, 282002 
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 Assessee by : Sushil Maheshwari, CA 

Revenue by  : Shri Surendra Pal, CIT(DR)  
 

Date of Hearing: 09.11.2023  Date of Pronouncement: 09.11.2023 

     
ORDER 

Per Dr. B. R. R. Kumar:- 

  The present appeal has been filed by the assessee against the order 

of ld. PCIT-1, Agra dated 31.03.2022. 
 

2. The assessee has submitted an application withdrawing the appeal 

filed on 07.11.2023. The Ld. DR has not objected to the withdrawal, and the 

appeal of the assessee is dismissed as withdrawn. 
 

3. In the result, the appeal of the assessee is dismissed.    

Order pronounced in the open court on 09/11/2023.        

Sd/- 
 (YOGESH KUMAR US) 

 Sd/-                             
(DR.B.R.R. KUMAR)                

JUDICIAL MEMBER ACCOUNTANT MEMBER 
 

Delhi; Dated 09/11/2023   
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BY ORDER, 
 
 
 

                                                                                       
            (Asstt. Registrar) 

ITAT,Delhi 
 

 

 

 

 

 

 

 

1. The Appellant  
2. The Respondent. 
3. The CIT(A), 
4. CIT  
5. DR, ITAT, 
6. Guard file. 
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